
C~) 
)atez29432 1989, 

Neither the applicants 
nor the ir Advocate are pre3e n t 
Mr. R.H. Khirñe, Asstt. Supdt. 
of Post Offices, from P.M.G.s 
Office, Bombay is present on 
behalf of the respondents. 
He prays to grant so m tirre for 
filing the reply. 

Adjourned to 5th July 1989 
for reply and furthr directions, 
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